IN THE NATIONAL COMPANY LAW TRIBUNAL: NEW DELHI
PRINCIPAL BENCH

(IB)-84(PB)/2017

IN THE MATTER OF;

M/s. Jindal Saxena Financial Services Pvt. .... APPLICANT / PETITIONER
Ltd.
Vs

M/s. Mayfair Capital Pvt. Ltd. RESPONDENT

SECTION:
Under Section 9 of Insolvency & Bankruptcy Code, 2016

Order delivered on 16.01.2018

Coram:

CHIEF JUSTICE (RETD.) M. M. KUMAR
Hon’ble President

S. K. MOHAPATRA
HON’BLE MEMBER (TECHNICAL)

PRESENTS:
For the PETITIONER -

ORDER

Mr. Sanjay Aggarwal, IRP/RP shall appear in person. We cannot

recognise the associate, who made an attempt to appear.

List the matter on 24th January, 2018. SQ// =
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